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(2) A statement (Hindi and English
version) showing reascns for delay
in laying the abeve Report.
[Placed in Library See No. Lt—
2813 81].

- Notifjcation onder Central Excise

Rules 1944

THE DEPUTY MINISTER IN
THE MINTSTRY OF FINANCE
(SHRI AMAGANBHAI BAROT
I beg to lav on the Table a copv of
Notification No. G.S.R. 8oy 'Hindi
and Fnglish versions) published in
Gazette of India dated the 2qth
Auonst, 1981 together with an ex-
planatery memorandum  exempting
alkvd and maleie resins includinge
fumeric resins whether ornot modified
(but excluding moulding powered or
comnounds in any form) from excise
duty and defin'ne ihe varieties of
resns,  issued under the Central
Excice Rules, 1934, [Placed  in
Libuary. See no. LT-2814 83].

Veget ible Oil Products Control
(Amendment) 1981

THE DEPUTY MINTSTER IN
THE MINISTRY OF CIVIL SUP-
PLIES /SHRI BRAJANOHAN
MOHANTY): I beg to lav on the
Table a copy of the Vegetable Oil
Products Control/ Amendment)order
1981 ‘Hindi and English versions)
published in Notification No. GG.S.R.
463 E) in Gazette of India, dated the

gist Julv, 1981 together with a ~

corricendum  thereto publiched  in
Notifi-auon No.  (=.S.R. 50'.’.'1‘.}
in Gazette of India dated the 1st

September, 1981, under sub-section (6)

of Szc. 30 of the Essential Commodi-
ties Act, 1955.[Placed in Library. See
No.2815/81).

(Interruptions)**

MR. DEPUTY-SPEAKER : Noth-
ing will go on record.

(Interruptions) **

BHADRA 23, 1903 (SAKA)
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MR. DEPUTY-SPEAKER : I
am sorry, all sides may accuse me,
we have now gone to the next item.

(Interruptions)

12.18 hrs,

BEEDI WORKIERS WELFARE
CESS (AMENDMUENT) BILL***

THENINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRINIATI R AM DULARI
SINHAY: on hehall of Shri Narain
Dutt .I'i\\'.u‘il Hew o move [or leave to
introdnce a Bill ty amend the Beedi
Workers Wellare Cess .-\1‘{_, !(}7*;-

MR, DEPUTYSSPEAKER: The

qut'%tilm 1S ;

“That leave be granted o in-
troduvee o Bill to amend the
Beedi Workers Welfare Cess
;‘\i‘f’ ]F]T?i.“

The Motion as Hflrl!):'r'rl’.

STIRINATI RAM DULARI
SINHA: I introducet the Bill.

]

AMR. DEPUTY-SPEAKER : Now
Matters under 377. Shri Chintamani
Panigrahi,

SHRT CHINTAMAMI PANI-
GRAHI (BHUBANESHWAR) : A
private business concern of Orissa,

(Interruptions)

st xora ey (FE W)
FqTeaey wgiey fase sa & qfax .. ..

MR. DEPUTY SPEAKFR: Mr.
Davulat Ram Saran.

(Interruplions)**

MR.DEPUTY-SPEAKER: No
I have gone to the next. These will
not be recorded.

(Interruptions)**

**\ 1+ Recordad.

—_—

+*x*Pblished in Gazette of India Extraordinary, Part IT ) Section 2. dated

14-9-1981.

fhuwoduced with the recommendation of the President.



